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.e Qu~tion Hour. He has HIlt the 
draft" of: the, resolution also, which 
~Onna1l7 1 have shown to YOIL 

Nr. Speaker: The leader. of the 
OpJpoIition Grouptl alIo lIhould be 
CQJWlUecL 

'8m1 BraJ Raj Slqh (Firozabad): 
I wanted 'to say that an early oppor· 
wllity should have been given to .hlI 
House to discuss this matter (Inter. 
nl,Ption). , 

Mr. Speaker: Monday is the earliest 
(lnteTTUption) . He wan tI it to be 
done aa early as possible. 

lUI hrs. 
PAPERS LAID ON THE TABLE 
AcTIoN TAltJ:N BY GOVERNMJ:NT OK 

ASSURANCES 

Shrl Satya Narayan Sinha: Sir, I 
beg to lay 'on the Table a copy of 
each of \.he following statementl 
showing the action taken by the Gov· 
ernment on various assurances, pro-
mises and undertaking. liven by the 
Xinisters during the various seSSIOD 
III Second Lok Sabha:-

(i) S.tatement No. I, Tenth Ses· 
SlOn, 1960. [See Appendix 
III, annexure No. 11]. 

(ii) Supplementary Statement No. 
III, Ninth Session, 19511. 
[See Appendix III, annexure 
No. 12]. 

(iii) Supplementary S~atement No. 
VI, Eighth Session, 11159. [See 
Appendix III, annexure 
No. 13]. 

(iv) Supplementary Statement No. 
XIII, Seven Ih Session. 1959. 
[See Appendix III, annexure 
No. 14]. 

(v) Supplementary Statement No. 
XVI, Sixth Session, 11158. [See 
Appendix III, annexure No. 
15]. 

(vi) Supplementary Statement No. 
XIX Fifth Sess'on, 1958. [See 
Appendix III, annexure No. 
18]. 

(vii) Supplementary Statement No. 
XXVII, Fourth Session, 1958. 

[See Appendix m, BDDesuft 
No. 17]. 

(viii) Supplementary Statement No. 
XXXIII Second Session, 11157. 
[See Appendix III, BDDexure 
No. 18]. 

AM:ZNDMJ:NT TO RUIIBD Ruu:s AJI1I 
ANNUAL REPoRT ON WORKING AND 
ADMINISTRATION or CoMpAIIDII Acr. 

Tbe Minister of Commeree (Slid 
Kananco): Sir, I beg to lay on the 
Table a COPy each of the followm, 
papen:-

(I) Notification No. G.S.R. 111, 
dated the 19th March, 11160 
making certain further am· 
endment to the Rubber Rules, 
1955, under sub·section (3) 
of Section 25 of the Rubber 
Act, 1947. [Placed In Lib?a",. 
See No. LT.2030/80]. 

(ii) Annual Report on the Work· 
ing and Administration "" 
the Companies Act, 1956, for 
the year ended 31st March, 
1959, under Section 638 of the 
said Act. [Placed in LiMII1'1f. 
See No. LT-2035/60]. 

ANNUAL REpoRTS OF 1>EvBLoPMJ:N'l' 
COUNCILS 

Tbe Mtnlster of JDdutrJ (ShII 
Mannbhal Shah): Sir, I beg to lay on 
the Table, under sub-section (4) of 
Section 7 of the Industries (Develop-
ment and Regulation) Act, 1951,. 
COpy of each of the Annual Reporta 
for the year 1958-59 along with the 
Audited Accounts of the followm. 
Development Councils:-

(I) Development CouneiJ for In-
ternal Combustion Engin ... 
and Power-Driven Pumps. 
[Placed in Lib?a1'1l. See Na. 
LT-2032/60]. 

(Ii) Development Council for 
Acids and Fertilisers. [Placed 
in Lib?aT'l/. See No. LT-1I1U/ 
60]. 
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(Ill) Development COWlcil tor 
Bicycles, Sewtnc machines 
and Instruments. [Placed In 
LlbraTl/ .. See No. LT-2034/6D). 

(Iv) Development Council tor 
Sucar. [Placed in LlbnlTI/. 
See No. LT-2D35/60). 

(v) Development Council tor 
Heavy Electrical Industries. 
[Placed in LlbnlTI/. See No. 
LT-2036/8D). 

hi) Development COWlcil tor 
Ugh t Electrical Induatrie& 
[Placed in LlbnlTI/. See No. 
LT-2037/8D). 

(-Iii) Development Council tor 
Drugs, Dyes and IntermecU-
ates. [Placed in LlbrllTl/. S •• 
No. LT-2038/80]. 

(riI) Development CouncIl tor 
Alkalies and Allied Induatries. 
[Placed in LlbrllTl/. See No. 
LT-2D39/60). 

(1:1:) Development COWlcll tor 
Woollen Textiles. [Placed in 
LibrllTl/. See No. LT-2CMO/60]. 

(x) Development Council for Art 
Silk Textiles. [Placed in 
LibraTl/. See·No. LT-2041/60). 

(xl) Development Council for Non-
ferroua metals. [Placed in 
LlbrllTl/. See No. LT-2042/ 
80]. 

(xli) Development Council tar 
Machine Tools. [Placed In 
LibrllTl/. Se. No. LT-2043/60]. 

(xiii) Development COWlcll tor 
Oil-baSed and Plastic IndU8-
tries. [Placed in LlbnlTI/. S. 
No. LT.2044/80). 

(xlv) Development Council for 
Food Proceuinc Industries. 
[Placed in LibnlTl/. S •• Na. 
LT-2045/60). 

(xv) Development Council for Al-
cohol and Fermen.tatiaa. 
[Placed in LlbnITI/. See NO. 
LT-2046/60) . 

CONVl:NTIONS AND RIx:oMMDDA'l'ID_ 
ADOpTI:II BY I.l.C. 

The Depal7 MIDIIter of IA'-
(SIIrI AbJcI All): Sir, I beg to lIy on 
the Table a copy of each of the tol-
lowinC papera:-

(i) Conventions and RecommeD-
dations adopted by the Intf!J\. 
national Labour Conference 
at its 42nd Seasion held a' 
Geneva in June, 1958. 

(ll) Statement ahowinc the actiGII 
taken or proposed to be taka 
by the Government of India 
on the above Conventions and 
Recommendations. [Placed ill 
LlbrllTl/. See No. LT-2047/60). 

12.01 Jus. 

BUSINESS OF THE HOUSB 

Shri Satp N.,.,. .. SIDJuI: Sir, with 
your permiulon, I rise to annOWlce 
that Government Business in this 
HOUle for the week commenclnc 28th 
March wlll consist of:-

(1) DiJocUision on incidents of 
ftrIn. which occurred In Lan .. 
Township near Capetowa, 
South Africa, on March 21, 
1960, On a molion to he made 
by the Prime Minister GIl 
Monday, March 28, after Q...-
tion Hour. 

(2) Any item of Governm .... 
Bum-. carried over rr-
today's Order Paper. 

(a) Discussion and voti:lC at 
Demands for Grants ill ,.. 
pec:t of:-

Ioflnl.ay of Commerce Del ID-
dUlU)'. 




